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(d) All the films mentioned above were
released on theatrical and non-theatrical
circuits excepting those mentioned at
Serial WNos. (iv), (vil) and (ix) as these
were not intended for internal release.

Taking over of Handidhua Colliery
in Orissa by Central Coalfields Lid.

4782, SHRI  PABITRA 7% MOHAN
PRADHAN : Will the Minister of
ENERGY be pleased io state :

(a) the date of Agreement made with
the previcus owner (the Mining Depart-
ment of Orissa Government) for taking over
the management of the Handidhua Co-
lliery at Talcher in Orissa by Central

Coalfields Limited. 3

(b) the steps taken to run the colliery
i.e. to produce coal from the pit (tnine).

(¢) the time {month and year) when
de-watering and sand stowing began and
the approximate time when dewatering
will be over ; and

{d} the terms and conditions to absorb
the ecmployees of the said Handidhua
Colliery who were in the employment of
the Mining Depariment by the time of
taking over the said mine from the Orissa
Government’s Mining Department ?

THE MINISTER OF ENERGY
(SHRI P. RAMACHNDRAN) : (a) There
is no agreement for taking over the mana-
gement of Handidhua Colliery which is
an abaduoned mine. After  discussions
between the representatives of Central
Coallields Ltd, and the Govt. of Orissa
on 5-7-176 the furmer applied for a
mining  lease and working  permission
which have been granted. The  lease
agreement is now in  the process of

execution,

(b} At present cdewatcring operations
are going on in the mine. A decision about
working the colliery can be tzken after a
proper survey of the mine is made after

dcwatering.

{c) Dewatering bhegan from June, 1976.
The tine of completion of  dewatering
cannot be forecast due 1o non-availability
of proper plans. Necessity for sand stowing
has not  arisen yet

(d) As per the understanding with '
Orissa Government the Central  Coal-
fields Limnited had agreed to screen the g5
permancnt labourers who had been  work-
ing in Handidhua Colliery and that can-
didates  so sclected  would he given pre-
ferenc:  wheuever  vacancics arise in
relevant categories in Orissa Arca of Genwral
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Coalfields  Ltd. On ° this basis
44 workers have so far beent engaged in
pumping operations in Handidhua Co-

Niery.

Recomnendations made in the report
of the Commissioner for 5.C. & S8.T.

4783. SHRI GIRIDHAR GOMA-
NGO : Will the Ministr of HOME

AFTAIRS = be pleased to siate:

(a) whether his Minktry issued any
guidelines to States to  adopt the reco-
mm-ndations made in the Report on
Scheduled  Castes and Scheduled Tribes.
by the Commissioner submitted every
vear and accepted by the Government

of India ;

(b) if so, how far the recommenda-
tion made by the Commissioner to adopt
the working Group on “Tribal develop-
ment based on forest” have been imple-
mented by the States and Centre ; and

{¢) whether any new approach has
been introduced in jorest policy for tribal

devclopment ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOMFE AFFAIRS
(SHRI DHANIK LAL MANDAL) :
(1) The Commissiontr’s recommendar
tions are sent to the State Governments
50 that they may take them inlo account
while framing their policies and pro-
grammes.

() and (c). In framing the development
programmes in respect of  forests in the
tribal sub-plan areas and the programmes.
of the Integrated Tribal Development
Projccts, the  recommendations of the
Working Group are kept in view. In
developing the forest policy, the question
of giving full rights to tribals ever minor
forest  produce, the replacement  of Clon-
tractors by forest  labowr co-operative
socicties,  abolition of forest  villages
ownership of forests by tribals are being
pursued,

Radio Station at Barhampur, Orissa

4784. SHRI GIRDHAR GOMAN.
GO : Will the Minister of INFORMA-
TION AND BROADCASTING ke pleas-
ed to state :

{a) whether the Government of Orissa
approached  his Ministry to set up Radio
Station at Barhampur, Ganjaim, in near
future ;

(b} if so, the decision of Government to
open another Radio Station in QOrissa
and
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{c} the reasons fur the delay in taking
decisien ?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
L. K. ADVANT) : (a) Yes, Sir.

{b) and (e). A proposal for the setting
up of a radio station at Barhampur (Orissa)
Ahas been included in the Draft Sixth
Plan (1973—834). However, is Imple-
‘mentation will depend upon the availa-
bility of financial allocations and relative
priorities.

‘Setting up of Cement Industry at
Korapat, Orissa

4785, SHRI GIRIDHAR GOMAN-
GO : Will the Minister of INDUSTRY

be pleased to state #

(a) whether his Ministry  received a
report from the Government of Orissa to
set up Cement Factory in the district of
Koraput, Orissa to explicit the lime-stone
Teserves  near Sunki and Pottangi areas;

and

(b) i so, when this report will be eleared
by Government of India’t so ihat the early
recision to set up cement industry will
be possible by the Government of Orissa.

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (KUMARI
ABHA MAITT) : (a) and (b). The Govern-
ment of Orissa proposed in January, 1978
the setting up of a Cement project in the
Koraput district of Orissa State in the Cen-
tral Sector. A cement project in this district
«dloes not appear feasible till either Dante-
wada-Sukhma-Rajmudry rail line comes
up or Koftavalse-Kirundal = railway line

* 5 thrown open to general goods traflic.
The Ministry of Railways has heen re-
quested to examine the latter possibility.

1 nstallation of Power Generator at
Haldia

4786. SHR1 SUSHIL KUMAR
DHARA : Will the Minister of SHIP-
PING AND TRANSPORT he pleased
to state :

(2} Whether the power  generators
“have been installed at Haldia at a cost
of about Rs. 1 crorc for working the
plants, when West Bengal State Elece
tricity Board’s power will not be avail-

able ; and

(bY Whether any of these penerators
worked properly and supplied the load
during power failure of West - Bengal
State Electricity Board, which is very
frequent ?

THE MINISTER OF STATE IN-
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM) : (a) No, Sir.

{b) Does not arise.

Proposal to increase the Number of
items for Small Sector

4787. SHRI SUSHIL KUMAR
DHARA: Will the Mirister of INDUS-,
TRY be pleased to refer to the reply
given to Unstarred question No. 1172 on
1st March, 1978 zegarding  proposal
to increase the number of iterns for smalt
sector and state whether Government
propose to keep proper restrictions upon
the medium and large scale industries so
that they would not be allowed to pro-
duce any item of these produces ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(KUMARI ABHA MAITI) : Yes Sir,
accord ng to the statement on Industrial
Policy, ““where large scale units, whether
belonging to large  houses or not, are
already  engaged in the manufacture of
items reserved for the Small Scale Sector,
there will be no expansion in their capa-
city”’. For the medium scale industries
also, the same approach would apply.

Development of enriched uranium
at Tarapur

4788. SHRI MADHAVARAQO SCIN-
DIA : Will the Minister of ATOMIC
ENERGY be pleased to state :

(a) whether the Scientists at Atomic
Energy Commission have developed en-
riched uranium at Tarapur ; and

{b) if so, the details thereof ?
THE PRIME MINISTER (SHRI
MORARJI DESAI) : {a) No, Sir.

(h} Does not arise.

Road Accidents and Compansation
to Victims

4789. SHRI MADHAVRAQ SCINDIA :
Will the Minister of SHIPPING AND

TRANSPORT be pleased to state

{(a) In view of the increasing number
of road accidents not only in big cities
but in other places, due torash and neg-
ligent driving whether Government are





